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(¢) The data for job creation 1s not currently mamtained by the Ministry. The
activities taken up under skill development linked to economic activities, agroprocessing,
agri services, solid and liquid waste management etc. in the approved clusters lead to
job creation. Advisory has been issued to the States/UTs to focus investment on

economic activities in the Clusters.
Phase-IIT of PMGSY in Karnataka

3152, SHRI K.C. RAMAMURTHY: Will the Minister of RURAL DEVELOPMENT
be pleased to state:

(a) whether it is a fact that as part of 100 days plan, the Ministry has proposed
to roll out Phase-III of Pradhan Mantri Gram Sadak Yojana (PMGSY) {or strengthening

and widening of rural roads of 1.25 lakh kilometers;

(b) if so, the details and the number of kilometers of rural roads in Karnataka

going to be taken up under Phase-III; and

(c) the details of expected expenditure involved and blueprint that the Ministry
has prepared for this purpose?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): (a) to (¢) The Government has approved Phase-I11 of Pradhan Mantri Gram
Sadak Yojana (PMGSY) for consolidation of Through Routes and Major Rural Links
connecting habitations, infer-alia, to Gram in Agricultural Markets (GrAMSs), Higher
Secondary Schools and Hospitals at an estimated cost of ¥ 80,250 crore. The Government
1s taking steps for implementation of Phase-111 of PMGSY.

Construction of anganwadi centres in Uttar Pradesh

3153. DR. ASHOK BAJPAL Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether it is a fact that mandays created under MGNREGA are used for

construction of Anganwadi Centres in Uttar Pradesh;

(b) if so, the number of mandays used in Uttar Pradesh for last three years for

construction of Anganwadi Centres, district-wise; and

(¢) the number of Anganwadi Centres constructed by using MGNREGA

manpower?
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THE MINISTER OF RURAIL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): {a) and (b) Yes, Sir. As per Schedule-1 of Mahatma Gandhi National Rural
Employment Guarantee Act, (MGNREGA), 2005 construction of Anganwadi Centres 1s
a permissible activity. Details of district-wise mandays generated in Uttar Pradesh for
construction of Anganwadi Centres under MGNREGA during the last three financial

years are given in the Statement (See below).

(¢ The number of Anganwadi constructed under MGNREGA in Uttar Pradesh

during the last three years is as under:

Financial Year Number of Anganwadi
constructed
201617 879
2017-18 1632
2018-19 3563
Statement

Details of Mandays Generated for construction of Anganwadi in Ultar Pradesh

during the last three financial years

S1. No. Districts 2018-19 2017-18 201617
1 Agra 3164 20158 10764
2 Aligarh 944 &8 1950
3 Ambedkar Nagar 14267 24213 6344
4 Amethi 6237 17139 7510
5 Amroha 11622 40512 337
6 Auraiya 10497 18756 7206
7 Ayodhya 7172 28840 16351
8 Azamgarh 35564 28417 18312
9 Baghpat 0 1390 3291
10.  Bahraich 33294 53430 6701

11.  Balla 22338 20207 13792
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S1 No. Districts 2018-19 2017-18 2016-17
12, Balrampur 20027 35949 1589
13. Banda 27044 63890 10668
14, Barabanki 38985 4666 12568
15.  PBareilly 34200 33297 2454
6.  Basti 23589 45041 25680
17.  Bijnor 14452 28984 186
18.  Budaun 5458 8807 1514
19, Bulandshahr o7 1349 0
20.  Chandauh 977 20275 805
21.  Chitrakoot 19123 33010 7160
2. Deoria 41980 40712 5283
23, FEtah 13359 6945 1118
24 Etawah 9204 28671 2062
25.  Farrukhabad 826 14926 76
Fatehpur 51331 61939 17265
27, Firozabad 4823 33278 5844
28.  Gautam Buddha Nagar 0 0 0
29 Ghazipur 12176 8137 7335
30.  Gonda 51756 53439 3231
3l.  Gorakhpur 34329 34575 8240
32, Hamirpur 13740 19735 2981
33. Hapur 0 825 2356
34 Hardoi 20857 46241 9012
35.  Hathras 1680 9225 1536
36, Jalaun 19473 53903 23494
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Sl No. Districts 2018-19 2017-18 2016-17
37 Jaunpur 15011 52336 25129
38 Jhansi 10815 33220 2749
39 Kannayj 3049 18686 600
40, Kanpur Dehat 3790 17872 12057
4l.  Kanpurnagar 1351 19416 3240
42, Kashganj 5458 31496 4631
43, Kaushambi 3053 15946 14787
4. Kher 27839 47444 20658
45 Kushinagar 27759 66347 25641
46, Lalitpur 10869 55839 20923
47, Lucknow 9320 20700 3490
48 Maharajganj 33634 41256 11792
49, Mahoba 17469 TO88 3568
50, Mainpuri 9312 26851 10750
51, Mathura 559 2019 1015
52 Mau 23982 72562 66621
53, Meerut 3747 19746 5608
54 Mirzapur 25607 66287 25863
55, Moradabad 10802 24649 223
56, Muzaffarnagar 0 9830 8322
57, Pilibhit 28723 25149 1960
58 Pratapgarh 13693 32043 3332
59, Prayagra] 17480 23119 494
60.  Rae Bareli 31675 S5T067 11592
6l.  Rampur 6427 25873 116
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Sl No. Districts 2018-19 2017-18 2016-17
62, Saharanpur 216 4449 5046
63.  Sambhal 11769 36056 10550
64 Sant Kabeer Nagar 22805 20820 10491
65.  Sant Ravidas Nagar 8821 27328 318
66.  Shahjahanpur 7949 4712 6498
67.  Shamli 574 2956 5759
68.  Shravasti 20092 16394 5444
69.  Siddharth Nagar 38898 29047 6365
70.  Sitapur 55729 83442 34842
71.  Sonbhadra 26648 25735 7234
72, Sultanpur 9380 22738 18220
73.  Unnao 22220 52202 36355
74 Varanasi 3326 16744 7272
TotarL 1189834 2181453 651870

Revitalisation of ponds

3154. SHRI K. J. ALPHONS: Will the Minister of RURAL DEVELOPMENT be
pleased to state:

(a) whether rural ponds can be revitalised utilising funds from the Ministry of

Rural Development;
(b)  whether it could be done under MGNREGA; and

(c) i so, the number of ponds which have been revitalised with funds from the

Ministry?

THE MINISTER OF RURAL DEVELOPMENT (SHRI NARENDRA SINGH
TOMAR): (a) to (¢) Yes, Sir. As per Schedule-I of Mahatma Gandhi National Rural
Employment Guarantee Act (MGNREGA), 2005, renovation of traditional water bodies
including desilting of irrigation tanks and other water bodies and conservation of old

step wells or baolis are permissible activities.



